
35        Written Answers [RAJYA SABHA] to Questions        136 

(c) whether it is a fact that Government 
intends the project named Assam Gas 

Cracker to be disintegrated and set up 
under two or three different corporate 
entities; and 

(d) if so, the reasons for such 

disintegration? 

THE MINISTER OF STATE IN THE 

MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRI EDUARDO 
FALEIRO): (a) No. Sir. 

(b) The Government has no objection in 

making available sufficient quantity of 
associated and non-associated gas for the 

LOI capacity of 3 lakh TPA subject to the 
availability of gas. 

(c) and (d) No, Sir. 

Identification of drugs for price control 

962. SHRI RAJNI RANJAN SAHU: 
Will the Minister of CHEMICALS AND 

FERTILIZERS be pleased In state: 

(a) whether it is a fact that Government 
have taken the cut off date for 
identification of drugs 
for price control as March. 1940; 

(b) whether vast replacements of drugs 

is being done based on effectiveness and 

toxicity; 

(c) the objective under which March. 

1990 has been taken and the reason for not 

taking March, 1994; 

(d) whether all recently introduced 

drugs are being sold at exorbitant prices: 

and 

(e) the names of the drugs which have 
been introduced from 1990-end of 1995 
alongwith the names of the leader of the 
follower brand and their prices? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI RAM 

LAKHAN SINGH YADAV): (a) to (e) 
The cut off date for identification of drugs 
for price control as also the updation of the 
list is provided for in the 'Modifications in 
Drug Policy, 1986'. which is as follows: 

Para 22.7 (v) 

"For applying the above criteria, to 
start with the basis would be the 
date upto 31st March, 1990 
collected for the exercise of the 
Review of the Drug Policy. The 

updating of the date will be 

done by the National Pharmaceutical 
Pricing Authority as detailed in para 
22.7.4 (i). 

On the above basis the list of price 
controlled drugs has been prepared 
and updation will be undertaken by 
NPPA, which is in the process of 
formation. 
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